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1614.SHRIV.DHANANJAYAKUMAR: 
Will the Minister of HOME AFFAIRS be 
pleased to state: 

Ca) the opinion of the Union Govern-
ment in respect of the Mahajan Commission 
Report on Karnataka-Kerala-Maharashtra 
border issue; 

(b) whether any decision has been taken 
to implement the Mahajan Commission 
Report; 

(c) if not, the reasons theref~r; and 

, (d) the steps proposed to be taken to 
resolve the Issue? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE· MINIS-
TRY OF HOME AFFAIRS (SHRI M.M. 
JACOB) : (a) to (c). The question of Central 
Government forming an opinion abQut the 
Uahajan Commissioq Report on Maharash-
tra-Karnataka-Kerala border dispute does 
not arise as he rec::ommendations of the said 
Commission are to be accepted by the con-
cerned State Governments in the first in-
stance. However, the recommendations did 
not evoke the necessary measure of ac-

. ceptability and differences continue to per-
sist 

(d) ine Central Government is of the 
vlewthatthe problem is to be primarIy settled 
by the concerned States by mutual consLdta-
lion. 


